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nnnrn JUDICIALACADEMY
e: Core Competence Conference for Knowledge, Skill & Perspective Development

One (1) Day on 09"‘ October, 2026 (Friday)
Presiding Offieers (Labour Court) & Presiding Officer (Industrial Tribunal)
Conference Hall (Room No-I03), First Floor, Rouse Avenue Court Complex, New Delhi.
Mr. Rajeev Bansal, Director (Academics) Delhi Judicial Academy. ‘
Mr. Jitcn Mehra, Additional Director, Delhi Judicial Academy.
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09th October, 2026

Nomination List for I
Core Competence Conference for Knowledge, Skill & Perspective Development

for Presiding Officers (Labour Court) & Presiding Offieers (Industrial
Tribunal)

(Full Strength)

I
S] Name of Officer ‘ Present Posting No Place of Posting

7 ldavita Kumari Baghaw POIT Rouse Avenue
Sharad Gupta POIT Rouse Avenue
Satish Kumar Potc Rouse Avenue
Sumit Dass POLC Rouse Avenue
Neeraj Gaur POLC Rouse Avenue
Sudhansltu Kaushik i POLC Rouse Avenue
Devende1'Nain
HarjyotzSingl1 Bhalla K H Z

POLC
POLC

Rouse Avenue
Rouse Avenue

Satvir Singh Latnbafi W: POLC Rouse Avenue
I-Iarun Pratap POLC Rouse Avenue
Rakesh Kutnar Rarnpuri POLC Rouse Avenue
Slteetal Cltaudhary Pradhan i _ _7 W POLC Rouse Avenue
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lhc l.d Principal District 6; Sessions Judge.
-t‘t!m~Specinl Judge (PC Act‘! CHI.
Rouse Avenue District Court.
New Delhi

Revised Date for Core Competence Conference for Knowledge, Skill and Perspective
Development for Presiding Oliicers (Labour Court] & Presiding Officers (Intlustrial
Tribunal) on 09"‘ October, 2020.

Respected Sir.

In continuation of the Academy's Letter No. Nu. DJA.’l'1g./Cools’ l'OLC&
POIT.-'2U80/2026/3976 dntcd 3|" August. on the subject oiled above ttnd as per the npprovcd
Training Clcntlnr for tho year 2026. it is to inform that the ‘Core Competence Conference for
Knowledge. Skill und Perspective Development‘ for Presiding Ofiicms of htdustrial T1-ihunnis and
Lahottr Courts which was earlier scheduled to beheld on 11"‘ Septeoilter. 2026 (Friday) at the
Dcllti Judicial Academy. has been resehedziled to 09"‘ October, 2026 (Friday) at the Delhi
Judicial Academy as Il"‘ September. 2026 being declared holiday by the Hon'bIe High (‘ourt of
Delhi on account of BRICS Summit. 2026 scheduled to he held in Delhi front ll"’ lo l.""
Septemlmr. 2016.

The nomination l1<1 of Judicial Oflicors tor the nibresaid pmgmmme. as already
communicated vide Annomro ‘A’ to the earlier letter, shall remain the some

The schedule of the programme shnll be communicated in due course. It is requested that
nominated Judicial Officers mny kindly be communictitcd nbout the revised date ofnoininntion in
the aforesaid programme through your good oflice.

In case no Oflioer requires can-zrnption from nltending the programme. he/she may move
their apptiontiott in advance through your good office

If the exemption I5 required on an urgent busts. an iutitntlon to that effect may be sent to
the Academy through c-mail. followed by a formal application duly forwarded by your goodself.
Attention of 111:: nominated oflicets may oL~;o he drawn to the exemption guidelines issued by the
Hon'i1le High Court of Delhi vide Letter No. 7097-7| I0/DHCIGAZJG-3/2023 dated I0. l0.2023,
whereby it has been directed that exemption of nomtnatcd Judicial Olliccrs from unending
training pmgronimeo shall be considered only in cnse of extreme cxigcncy such as medical
condition ctc. along with doctunentary proof In cost: the notninztlcd olficer is tra11sl'crretl,the
successor Judge shall stood nominated for the programme otttonnttlcolly. 1'

The nominated Judicial Ollicers may kindly be advised not to list any judicial work on
09"’ October. 2026. so thnt litigants and lawyers are not inconvenienced. In case some judicial
work hos nlrcady been listed. 11 may be preponed or adjourned accordingly. to the extent possible.

It is further requested lhrtl the nominated Judicial Otfiecrs be instructed to ensure their
mandatory attendance and punctuality. The attendance record shall he submitted to the l-lon'ble
High Court of Delhi upon conclusion of the progmmntc lnconvcuience. if ony. caused is deeply
mgi-cited.
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4 The Web-site Committee. "Its Hazari Courts. Delhi.  

(Dig Vinny Singh

With regnnls.
Yours faithfully.

Nn. 1nTl1/RA(;t /csz./202w [I HO/1) —- I I [.22. /Q Dated: O9/'97/Z6

Copy forv-nrded in coittinuntion to this office ontlorsetttent No. J0'I'P.t RACC! Ga1../
2026/ 10694-107l5fD dated 01.09.2026 forinformatlon and necessary action to:-

. The concerned Judirlnl Ofticors. Rouse Avenue Court Complex, New Delhi.
2. 1110 Branch In-charge. Admn. Filing. Ponl Car. Core ‘Hiking, Facilitation Centre, Rouse Avenue Court

Fnmplex. New Delhi.
, The PS. to the Ld Pr. |)ts1ric1& Sessions Judge-cum-Spl. Judge (PC Act) [CHI], RA! 1;, Now Delhi

Offirer In-charge (.ludI.l
Inr Principal District & Sessions Iudgo

cum-Spl. Judge (PC AHIICBII
Rouse Avr-nue tloun Complex

New Delhi



Nomination List for
Core Competence Conference for Knowledge, Skill & Perspective Development

for Presiding Officers ( Labour Court) & Presiding Officers (Industrial
Tribunal)

(Full Strength)
rescheduled for

09"‘ October, 2026

q \ Name ofOfficer Present Posting No Place of Posting

A 1 Ms.ifjlavit_nl(u111a1'i Bggu W won" Rouse Avenue
2 Mr. Shatnd Gupta POIT 2 Rouse Avenue
it Mr. Satish Kumar P()l.(‘ 3 Rouse Avenue
4 Mr. Sumit l)ass i PULL‘ l 6 Rouse Avenue

C5 7Mr. Neeraj Gaur “MFR J POLC l Rouse Avenue
W .S1|dlia11shuKansl1ik C“ ‘Y if 11011‘ 4_

Rouse Avenue
'3 Rouse Avenue

$4 _ 6 MT _--
 ‘ W 7 i Mr. Devender Nain f P(z)*LC‘_*

8 H8 Rouse Avenuev Mr. Harjyol Singll Bhalla p()L(_‘

‘J Mr. Sawirgingll Larnba PULL C 5 Rouse Avenue
I 0 _Mr. Harun Pralap \ 1>0l.(7 W7 Rouse Avenue

A‘ I ij Mr. Rnkesh Kumjr Rampuri POLC
_ 1 I 0_

Rouse Avenue
12 l Ms. Slieelal Cllaudlinry Pradllun P()l.(‘

- 9
Rouse Avenue
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l
pdj-racc < pd)-racc@ddc.nic.in >

Re: Revised Date for Core Competence Conference for Knowledge, Skill and
Perspective Development for Presiding Officers (Labour Court) & Presiding Officers
(Industrial Tribunal) on 09th October, 2025.

Delhi Judicial Academy < dja@nlc.in > __ __ _____fi"H ,,_ _-
- ~t J t Sessions JulloeThu. 01 Oct 2026 12:42:05 PM +0530 cium NW, M,“

Diary i:I\..~.........-.. ....................... ..To “prlj-racr:"<pdj-racc@ddc.nit;.in>."judictaIrouseavenue" 0'33 Q
<judit:ia|rouseavenue@gmai|tcom> [ f
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To
Rouse Avenue Court. liar: Delhi‘lire i.d. Principal District & Sessions Judge, _ -_--_-<—-e~

-cum-Special Judge ( PL‘ Act) (‘BL
Rouse Avenue District Court.
New Delhi

Respected Sir.

in continuation to the Academy's earlier letter No. I).lA/l‘rg./Couf./POL(_'&
P()iT/2080/2026/4064 dated 02"‘ September. 2026 regarding the above cited
subject. this is to inform that the subject training programme shall be conducted at
the Conference Hail (Room No.-103), First Floor, Rouse Avenue Court Complex,
New Delhi instead ofthc Delhi Judicial Academy

The Programme schedule and the list of participants of the subject programme is
attached herewitii for kind infomiatinn.

Your goodself is therefore requested to infomi the participants about the
programme heing conducted physically at the Conference Hall (Room No.-103),
First Floor, Rouse Avenue Court Complex, New Delhi.
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Thanking you.
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Copy along with its enclosures fnnvardcd tn continuation to this office Qndnrsument
Nn. IflTPfiU\L(.fU.u./2026|'I1li[ifD-ii I12/D dated 09.09.2026. for inlonnaljon and necr-ssaw action
toze

l. All the ltd. Presiding Officers, Industrial Tribunals 8; Labour Coons, Rouse Avenue Court Complex
New Delhi ' '
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3. Tlzlhib. to the Lil. Pnnripal D|!ill'il‘I Rt Sessiorts Judge-cum-Spi. Judge (PC Act) [CBi), RACC, New

. The web-site utmmittee. Tis llnz-at-i Courts. Delhi, L
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(Dig Vinny S ngii)
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